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!t-,££ is hereby notified for general information

that the Institution mentioned below hasfbeeﬁ épproved by
Department of Scientific & InduStrial_Research, New Delhi, the
Prescribed Authority for the purposes of clause ( 44 ) of sub-
section (1) of Section 35 (Thirty five/One/ Twe ) of the
[ncome=tax Rcf, 1961 read with Rule 6 of the Income=tax Rules,
1962 under the category "Institution®  subject to the following

sonditions

i)

11).

1ii)

iv)

Sri Jaysdewa Institute of Cardielegy, Bangalore.
That the o

will maintain a separate account of the sums received
by it for scientific researchs

That the seid Institute will furnish annual returns

of its sciéntific research actlvltles to the Prescribed
Authority fof every finarc¢ial year in such forms as may
be laid down and intimated to them for this purpose by
31st May each year.

That the said Institute  will submit to the Prescribed

Authority by 30th June each year a copy of their audited
annual accounts showing their total income and expendi-
ture and Balance Sheet showing its zssets liabilities
with a copy of each of these documents to the Central
Board of Direct Taxes, New Delhi and the concerned
Commissioner of Income=taxe.

That the said Institute will apply to Central Board

of Dlrect Taxes, Ministry of Finance (Department of
Revenue), New Delhi, 3 months in advance before the
expiry of the approval for fuxrther extension.
Applications received after the date of expiry of
approval are liable to be rejected,
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" I.P. Estate, New Dalhi.

-Thﬁ Mrnctu Sri J‘ayadcﬂ tnati.tutc of Cardiole
-ﬂctaria Holpital Gwplez.* am;alno-%a 602. /”'

All Commissioner of Inoame-tax (2 coples ).

Directors of Inspection{Investigation)/(Special Invest1-
gat1on)/IT&&ud1t/RS&DR/Vigllance/Intelligence/Re00very/
Survey/P&PR, New Delhi.

Inspection Dlvlslon{CBDT), Mayur Bhavan, New Delhi.

0.8.D.(Legal), 4th Floor, Super Bazar Building, .
Connaught Circus, New Delhi.

Directorate of 0 & M Servéces(Income~tax), Aiwane~Ghalib,
Mata Sundri Lane, New Dezlhi. _

The Secretary, Department of Scientific & Industrial
Research, Technology Bhavan, New Mehrauli Road, New Delhi
with reference to their O.M. NO-I’??B/#?‘IE«?E. '

dated S5+3.1987¢

‘The' Joint Secretgfy & Legal ﬂdvlser, Ministry of Law,

Shastri Bhavan, New Delhi.
_cOmptroller & Auditor General of India (50 copies).

Bulletin Section of B. I.EP&PR), 2nd Floor, Hans Bhavan,
5 copies).

quuty ;ﬁndﬂn;Secretary to tE overnment of India



